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O R D E R (Oral) 

 
Justice Permod Kohli, Chairman: 
 
 Mrs. Meenu Mainee, learned counsel for the applicant submits that 

the order passed pursuant to the directions of the Tribunal has not been 

placed on record.  She seeks to withdraw this petition with liberty to file 

a fresh one on the basis of the relevant order.  The prayer is allowed.  

 

 

(P. K. Basu)        (Permod Kohli) 
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